CENTRAL ADMINISTRATIVE TRIBUNAL ¢ JABALPUR BENCH, JABALPUR

OsA. NO. 133/2003

1. S«B, Murab, S/Oo Markandey. Murab,
Senior auditor, A/e. No. 8304068,
aged 53 years, AAOBSO(west),
Jabalpur,

2, JJp. Banafer, s/o. M.L. Bahager,
Senior auditor, A/e. No. 8311697,
aged 56 yrs. p.a.o0. (ORS) Corps of
Signalg, Jabalpur,

3. D.D. Vaike, S/o. Late Mangal singh
Uﬂike. Sr. Auditor. A/CQ No. 8316591.

aged 52 years, p.a.o. (ORS) Corps of
Signalsg, Jabalpur,

4. Pratap;singh. S/0+ Late palan Singh,
Sr. Auditor. Ce NO® 8304060. aged
59 years, Ce.D.A. Ridge Road, Jabalpur.

S. OF. Malviya’ S/OQ Late G.Po Malviya.
Sr. auditor, A/ec. No, 8307753, aged
50 years, CDA, Ridge Road, Jabalpur,

6. Jagmohan Singh, s/o. Bhailal, sr.
Auditor, a/ec. No. 8304053, aged 56 YIS,
CDA Ridge, Road, Jabalpur,

-4

7« MXK. Urele, S/0. K.L. Urele, sr. Auditor
A/Co No. 8311220‘ aged 52 Years, PaO
(ORS) corps of Signals, Jabalpur,

8+ Barnabas Xess, S/0. x. Xess, Seniro
Auditor, a/e. No, 8318500, aged 48
YIS+ P.A.0. (ORS) Corps of Signals,
JEpP

L]

9. «c. Tirkey, s/o. Cyril Tirkey, Senior
Auditor, a/c, No. 8318517, aged about

48 years, p.a.o. (ORS) Corps of
Signals, Jabalpur.*

10. K.K. Mahere, s/o. Late K.L. Mahere,
Sr. Auditor, A/c. No. 8318427, agegq

about 49 Years, p.a.0. (ORs) Corps of
Signals, Jabalpur.

11, K.sp. Yadav. S/Oo Late M.s. YadaVa Sr.
Auditor, a/c, No. 8310437, aged 54 yrg,
New AAO COD.AO Jabalpur.

12, Magan singh, 5/0. Late Mangal singh,
Sr. auditor, A/c. No. 8311848, ageq 52




* 2 %

Versus

le The Union of India, through the
Secretary, Ministry of Defence,
South Block, New Delni - 110 o011,

2. The Controller, General of pefence
Accounts, west Block VeR«K. Puram,
New bDelhi - 110 066,

3. The Controller of Defence, Accounts,
J’abalp\lr, Ridge ROad, J'abalpur. -

482 001. soe Resgondents
Counsel

Ku. Sangeeta Yadav for the applicant.

Coram

Hon'ble shri Justice N.N. singh « Vvice Chairman,
Hon'ble shri R.x. Upadhyaya = Member (admnv.).

ORDER (oral)
(Passed on this the 10th day of March 2003)

This application has been fileq seeking benefit
of judgment of Guwahati Bench of this Tribunal in OA No.
85/2000, dateq 19/01/2001 ang Principal Bench of thig
Tribunal in op No, 1664/2001, dated 11/04/2002 as well
as Jabalpur Bench of this Tribunal in op No. 469/2000,
dated 30/07/2002. The claim Of the applicants is that
they should be given Parity in the pPay scale with the
Assistants of the Central secretariat in view of the

various orders of different bencheg of this Tribunal.
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